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Shri Abid Ali : According to the
information which was collected some
time back —of course Idonot know the
latest position—it was found that in Ajmer
and Hyderabad and perhaps  in Bhopal
also, Panchayats were empowered to
commute the Pcrmcnt of taxes i nto con-
tributions of labour. The relevant
provisions will be fournd inthe Pan-
chayst Acts concerned. .

Sardar Igbal Singh : Is the Go-
vernment aware of the fact that thisis a
feudal type of system and that steps should
be taken by Government to remove that
system ?

Shri Abid All : That is a matter of
opinion.

Shri Heda : May I know in -whnt_shu:ﬁ:
and when the collection of taxes in

aha?e of labour in Hyderabad exist-.
ed

Shri Abid Al : I said it was in the
Panchayats system when the Panchayats
were empowered to  commute payment
of taxcsinto contributions of labour.
About the exact time, I do not know.

Shri B. S. Murthy : Is Government
aware that under the name of forced
labour, the payment of taxes is in
existence in tribal areas, and,if so, what
are the steps taken to prevent that ?

Shri Abid All 1 We have not received
any such complaint.
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Shri Veeraswamy : May I know the
number of runners uﬂ{md by this system

in the Madras State and whether they have
been absorbed in othey, services ? .
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complete and it gives full and detailed in-
formation.

Central Control Laboratory at
Kanpur

*1899. Shri M. L. Agrawal
Will the Minister of Food nd Agricn.l-
ture be pleased to state :

(a) whether itis a fact that Govern=
ment propose to expand the Central Con-
trol Laboratory at Kanpur; and

(b) if so, the details of the expansion
scheme ?

The Miniater of Agriculture (Dr.
P. S. Deshmukh) : (a) No, Sir.

(b) Does not arise.

Shri M.L. Agrawal : What sortof
work is done in this laboratory ?

Dr. P.S.Deshmukh : Itdeals with
quiilality control of pghee and edible
oils.

Postal Arrn;r;::uuu Solar
Ec

*31900. Dr. Satyawadi: Will the
Minister of Communications be pleas-
ed to state:

(a)the details of the arrangements
Posta Telegraph and Telephone) made
during the last * Solar Eclipse ’ gathering
at Kurukshetra ;and

(b) the amount spent on these ar-
rangements ?

The Deputy Minister of Commu-
nications (Shri Raj Bahadur): (a) and
(b). A statement is laid on the Table of
the Lok Sabha [See Appendix X, an-
nexure No. 4.
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Gift Parcels from U.S.A.

*ygor. Shri B.N. Misra : Will the
Minister of Food and Agriculture be
pleased to state :

(a) whether it is a fact that a

t parcels from
U.s mgf arrived in India;

(b) if so, the commodities which
have been received;

(c) the total quantity thereof;

(d) who is the consignee, for these
gift parcels; . :

(¢) which Agency is dealing with
their distribution;

(f) whether Government have any
control over the distribution of the
gift parcels;

(g) if %0, in what way ; and

(h) if not, the reasons therefor?

The Deputy Minister of Food and
Agricul (Shri M.V. Krishnappa):
(a) Yes, Sir.

(b) The bulk of the gift parcels recenty
received l.:ed beenl under thef fmo'u .S.
sgreement largely consist o
butter, chbutr.er oil, cottonseed ‘31?“
milk, eese, shortening, drugs me-
d:unet, hand tools, hospital equipment and
supplies etc.

(c) These gift parcels are being received
in different packings such as cartonms,
crates, bags, drums etc. During the six
months ending 3oth June, 1955 about
5 hcl‘:jh 30 thousand pacages were re-
ceiv

(d) The gift parcels are consigned to
the recognised ‘Receiving Agencies in
Indie through the Regional Director
(Pood) of the port of entry in India who
clears the parcels and despatches them to
the destinations indica by the recog-
nised Receiving Agoncics in India,

(e) A statement is placed on the Table
of the Lok Sabha giving names of the re-





